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T HATAT
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F1aT, 22 AT, 2026

FT.3T. 2079(37).— Feal T ALHTL, T ATATHIH, 1989 (1989 FT 24) TA ¥od (FeTd) ATerf=a,
2008 (2008 it F&AT 11) (SrF T8H THH THT 3 SATATAH gl AT 7) HT 17 20 (F) F ITITT (1) F
ST ATLT HLHIT o6 ¥ HATAT (THH T o) T SATAGAAT AT 4779 F7.377. 4930(3T) AT 29 HFaT
2025 FTT ST 3T AT % TSI, TETLTT, 9 |, @2 3, SUEve (ji), ara 29 dagay 2025 § T
ATEAAT & UG AT H DG qIH Fl, TSI 75T & qeaqe Srer § &9 o aiRais T i,
TTSTETH TS o A o | FleT — W HFH o e AqR orel § 999 947 231 9% 1 3fav
T3IST T TRHTOT 1 6T TRATSHT o (AOITaH, SIqeqvT, YFa ST T & (70 STSTq He o e #hi =i
FT T, ST, I ATAG=AT T A I ATAAIH AT T 20 F FT ITTRT (4) F TehT <=k qom=mea=’,
i & 2Reaw Tae ” (3H) aiE 8 Javav 2025 v “<fFE e 7 (FeY) 9T 8 qawae 2025
T SRS TR AT ofT; 3T Feqw ITferehT<y 7 FI e I8 Tai gu o

31T, I<F SATSTAIH T 77 20 T 1 ITLTT (1) o ST H, TETH TR 7 st T TLHIL I STqA T
e =g 4 2;

2927 GI/2026 )
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qq: AT, Fa T LRI, TAH TTTTHET T IH (XA1E o TTH g4 T 3T I ATAHIH AT &1 202
FT ITLTT(1) FTT T AREAT T TART FLJ g0, T ATT0T FAT 2 6 2809 3UTag aqg=1 & fAfage g
&tk SIS o for srfSia o st

g 37 o FaI Y, I<F ATAAH 6T 9T 202 FT IT-LTT (2) F SATHLT | T =TI FAT &
1 TH ATIGAAT o TSI | THRAT 219 T THE UG ATGAT § [A4gE AT T e i & 776 2
FET TR | Aredtas =9 & i 21 SruAy |

ATLAT

TSI TS & AR oIt § FIST-TY 9919 F 7 G991 9647 231 9 U Aa< ot #7 [aior s
#it o 3= g % o stferger i stareht dw=ET afga ar R 9w w@fem e

Y : e IR EGE
T : TEOR@YT ATHHT : IouT
®HI® | Gaq. | qEF | g E | g eei Y &TF &1 AW
START | & AR
(FRAT)

1.0 91.0 EEil Fo 0.0054 | 1.) SFTeAteig T F=reae ZEaT - 1/24, 2.) Sa<iwig
W%’%‘HT- 1/20, 3.) ﬁaﬁrﬁgwﬁmﬂﬁg
4T - 1/40, 4)@%‘5@?{?@?%@1 1/20,
5.) TR T =eAw e - 1/24, 6.) It o
e ReaT - 1/24, 7.) AT¥E T ga1a+ 2eT -
1120, S)ﬁrwﬁgg—or%mw%w 1124, 9.)
At O e 7Bear - 1/24, 10.) TRETar
AR BEET - 1/2, 11.) Fow o Fisatag Rear
- 1/40, 12.) Hgratig = = BeaT - 1/24, 13)
THEAT AT gearad /e - 1/20

2.0 90.0 st Ffo 0.0161 | 1.) =¥t T &¥qq BT - 1/4, 2.) g TH
Fraatag BEET - 1/12, 3.) SAetig O Feew
24T - 1/28, 4.) TUTATHE T R BeaT - 1/28,
5.) IHEHg I e B - 1/12, 6.)
e o fivaw Bear - 128, 7.) TAEE T
i B9 - 1/12, 8.) weredr ufar swIfeg
=4 - 1/4, 9.) AESItE O feer f{ear - 1/28,
10.) TSt e T e fer - 1728, 11.) ar
ofe =, Rivgw Bear - 1/28, 12.) giaem = fivaw

f2eeT - 1/28

3.0 258.0 EEil Fo 0.0454 | 1.) FHIITT IF geaed  ged1- 1/8 , 2.) Tlifdg O
g ReaT- 1/8, 3.) Wi 0 goatar  Zedr- 1/4
4) TeeATd O el GET- 174, 5)

ATgatig T g¥qd@  oedr- 1/4

4.0 261.0 EEil Fo 0.0456 | 1.) SFTAfég T F=eAa REAT- 1/24, 2.) SEHg 9
Fearad ZedT- 1/20, 3.) dSEREg O sy
=F4T- 1/40, 4.) TTEE T grarad - 1/20, 5.)
TMEY 9 e BeEr- 1/24, 6) awatE
e ReeT- 1/24, 7.) ATgRig T ga1a+ (geT-
1/20, 8.) Feuafiz o= fowaw fRem- 1/24, 9))
EATE I F=ead G- 1/24, 10.) TRETED 9T
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AT fBEmT- 1/2, 11.) sow 0 Aty 2er-
1/40, 12.) Hewsfig oo e e 1724, 13)
THEd T gearad fgF- 1/20

5.0

262.0

0.0188

1.) FHLATT T gLAA BEdT- 1/6, 2.) Tfifdg =

gAY REET- 1/6, 3.) A T g9 fgear- 1/3,
4,) TreeeTe 9= e fer- 1/3

6.0

265.0

0.0362

1.) FHST 9 q¥9q {Fr- 1/5, 2.) SE9Tetde 9=
e fRemT- 1/35, 3.) ST T o= f@=1- 1/10,
4.) qruTatag O [ G- 1/35, 5.) 9= 0
Frateg fgeT- 1/15, 6.) Ty T Fivgw G-
1/35, 7.) T2 T 9¥Iq ZF6T1- 1/5, 8.) WRratdg T
THEH BFT- 1/15, 9.) AgRSitHg T Mieew fBe-
1/35, 10.) FETET AT J=T g7 dT- 1/10, 11.) THAX
T THEH GF - 1/15, 12.) TeaTatdg 9= feew
f&=dT- 1/35, 13.) et ufe =, e fgear- 1/35,
14.) giET i feee B 1/35

7.0

254.0

0.0797

1.) THHEET Ifd ATeheg [ReaT- g7

8.0

257.0

ElE

0.0165

1.) SATAE O THET FET- 1/6, 2.) SFretEE 7=
e ReaT- 1/18, 3.) aMEe O Heaa fer-
118, 4.) ztaeg oo fowwa fR=m- 1718, 5.)
a7 =Fa BeaT- 1/18, 6.) [woridg I
e BeaT- 1/18, 7.) goivs T THEawRT BeT-
1/6, 8.) Weratdg T =rrae fBeam- 1/18, 9.) oewe

o g Fe- 173

9.0

112.0

o
A Cen(

NEKL

0.1966

ST, GLhTT

10.0

230.0

st

0.0463

1.) AEE T "R Bear- 7/9, 2.) ety o=
et fgedT- 1/18, 3.) off T\ I eft fRe- 1/18,
4.) PrEas qfw Tt BET- 1/18, 5.) avAaaTa I

Feoft fRedT- 1/18

11.0

231.0

E

0.0515

1.) AT O A== BEaT- 4/45, 2.) siantig 0=
freres f3eT- 4/45, 3.) waHfdg T dead e
1/16, 4.) Feaatig T FaTE BEET- 1/12, 5.) Toa9
T 7aTEr BEr- 1/16, 6.) Wamtig T "arEr
T2FdT- 7/48, 7.) wTATRE T HaTHT ZEAT- 7/48, 8.)
T I H=we GFT- 4/45, 9.) St O
A=vs GeT- 4/45, 10.) At O H==s
e 4/45, 11.) 2TAT qfd == Bear- 1/18

12.0

229.0

0.0357

1) ghifHe 13 el femmr- of

13.0

225.0

0.0392

1.) ST I ST Tgear- ot

14.0

213.0

0.0488

1.) FUTATHE T TH=A Be1- 1/4, 2.) Mg
T TR RE- 1/4, 3.) qWRE T e
BFT- 1/4, 4.) Fam® 9= 9= Ber- 1/4

15.0

212.0

EIE

0.0334

1.) == T [ Ber- 172, 2)) == 9f«@
Rt Bem- 1/2
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16.0

211.0

IEEil

T

0.0506

1.) THST 9 qvuq GEr- 1/4, 2.) SE9qTEtdE 9=
e fRer- 1/28, 3.) AvaTetig T M Be-
1/28, 4.) Mg [T FAtg Fer- 1/10, 5.)
INEE O Rew BeEr- 1/28, 6.) TARE T
FeAreg BFr- 1/10, 7.) wgReittg o fwew
=FdT- 1/28, 8.) WETdT Tt FeAteg Bear- 1/10,
9.) TIoTaTAtiE I fwew fBear- 1/28, 10.) axfdg
I FAtdg Bear- 1/10, 11.) Feiar 9fa adier
f=24T- 1/10, 12.) et afe =, M gear- 1/28,
13.) Ff=T =it Aee - 1/28

17.0

206.0

0.0215

1.) TeHTEE T Toas Gedr- 1/8, 2.) Feaatdig T
HaT|T fBF - 1/6, 3.) doaw T "arEt Zear- 1/8,
4.) AT g T HATHT [BEAT- 7/24, 5.) ATHRE T
HATH [RedT- 7/24

18.0

224.0

0.0272

1.) SARTAT AT ARG [FEaT- 1/84, 2.) e =it
qrraateg BEET- 1/84, 3.) MeedEt afd =a<H
=5 T- 1/6, 4.) Mawaig T == ger- 1/12,
5.) ARTE I gades fgeaT- 1/12, 6.) Jfdg T
ARTAATHE [BE6T- 5/28, 7.) THH T JA4+3 (BedT-
1/12, 8.) TET. AT ITet ATAATE g edT- 1/84, 9.)
HT i arraatae Bear- 1/84, 10.) Twem it
arraAtag TEr- 1/84, 11.) Tealt Tt AREAfEg
=FT- 1/84, 12.) giitég T Ygas fgear- 1/3

19.0

954.0

0.0133

1.) STYHEHTE T AT E eedT- 00

20.0

952.0

0.0109

1.) EaT 0= TweRA f7er- 1/3, 2.) Rrerfg o
TR fBEET- 1/3, 3.) FHT 7 T Ber- 1/3

21.0

951.0

0.0097

1.) AeTad O Fatdg BEaT- 1/3 , 2.) gratdig
Fafdg GFdT- 1/3 |, 3.) g9+ I A1atg mer- 1/3

22.0

950.0

0.0135

1.) Frcfter T =T RREET- ot

23.0

943.0

0.0079

AR O . L 2w - ot Sfa - amgqon | 38
gTaare ( @a<T - 1000, 998, 999 foAT &7 )
FETRT AL & T JTHIOT S5 ATET 3=

24.0

277.0

3 BB D I

0.0037

1.) FAT I QT [T @A BeqT- 1/3, 2.) T
T AT BET- 1/15, 3.) AT 3% Ao T O
qaar BeT- 1/3, 4.) IRIRE T A@RH BeaT-
1/15, 5.) AT g T AT fBEqT- 1/15, 6.) TFH
T ATAH BEET- 1/15, 7.) FEHT qfd ATAH
fae- 1/15

25.0

279.0

E

0.0168

1.) 3T Ofe =9, sratdg fFT- 1/225, 2.) a5 feg
TOF T At GFT- 1/5, 3.) FAvErs T THEawy
TFT- 1/10, 4.) FAAAFART T AM@tdg Bear-
1/225, 5.) =T = =T f2Ear- 1/25, 6.) far

= wrafdg e 1/225, 7.) M= ¢ aafg
2edT- 1/225, 8.) AT I WY BeFr- 1/25, 9.)
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Teftg o e Bear- 1/30, 10.) amfEg
ATateg Fer- 1/225, 11.) amEe 9= = -
1/30, 12.) TR = Frewa 2w 1/30, 13)
R T Feoll foedr- 1/15, 14.) Fvaaftig o
e f@7T- 1/30, 15.) ueHEg T soay Ber-
1/15, 16.) TARE = AT Ber- 1/30, 17.)
Toex [ TAEFET fgedr- 1/10, 18) soasw A
HATHT [REET- 1/60, 19.) SAT g T HATHT [BeaT-
1/60, 20.) T T =TT BET- 1/25, 21.) westiE
= e BEET- 1/30, 22.) 9gRISIRg T 9Tdieig
fedT- 1/225, 23.) AHRE T #aret {ear- 1/60,
24) Ta=er T wratdg BEr- 1/225, 25)
THIHR T AT g (gedT- 1/225, 26.) TSR T
Aty {ET- 1/225, 27.) THd I ETET ZEAT-
1/25, 28.) Fe= T wATHT ZET- 1/60

26.0

278.0

0.0145

1.) sttea = gt f@&r- 1/560, 2.) FHeersr T
smrareETE BEr- 1112, 3.) F:Rar I Fedd
==T- 1/16, 4.) Jatdig 0= f=eae ffer- 1/24, 5.)
IS Ifer gl fgedr- 1/16, 6.) JHRE T 37
=edT- 1/8, 7.) Ta== IF griiara fgedar- 1/560, 8.)
TR e O e Bear- 1/24, 9.) amatég
e ReaT- 1/24, 10.) Frwateg = e Rer-
1/24, 11.) Trorfiig T e - 1/24, 12.) fift
T g @er- 1/560, 13.) HRASTA T
STETeTETE REET- 1/112, 14.) Agw=tig T e
=FT- 1/24, 15.) Hrdtee = foaarer fear- 1/8,
16.) TR I SETErONETE RBEET- 1/112, 17.)
TeERE I SeerevEe {EEr- 1/112, 18)
A O foEere Bemr- 1/8, 19.) Tret Tt
giema fger- 1/560, 20.) @&t ¢ g
feedT- 1/560, 21.) fFasmatie T F=r fBear- 1/16,
22.) fomerer i SrdterETE BEaT- 1/112, 23)
qAMEE T g f2ear- 1/8, 24.) THarl Ifd
SRTI9TETE fBedT- 1/112

27.0

281.0

0.0391

1.) TeHRE T Toay Ger- 1/8, 2.) Feaatdig T
HaTHT fBFT- 1/6, 3.) Soae T "aret Zear- 1/8,
4.) AT T HATHT [BE0T- 7/24, 5.) A9 T
HaTHT BET- 7/24

28.0

280.0

0.1448

1.) =HS T q99q FEAr- 1/5, 2.) SAIEE
e ReaT- 1/35, 3.) STFAT O o= fg&1- 1/10,
4.) qruTetag O e Bear- 1/35, 5.) 39w 0=
Fratag Bear- 1/15, 6.) aRTEE 13 Feew -
1/35, 7.) T T T¥q fZe1- 1/5, 8.) wqtdig ¥
THEH F - 1/15, 9.) AgRISItHg T M fBe-
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wH | gaq. | gw | gve | gt sse Y aE &1 A
THR | STENT | F faEr
(BFAT)
1/35, 10.) FETNT T I ZEAT- 1/10, 11.) THAR
T THEH BF - 1/15, 12.) TeaTafdg 9 Feew
f2edT- 1/35, 13.) Tohat ufe =, e fgear- 1/35,
14.) =T i fivge =Ber- 1/35
29.0 | 282.0 EEil Fo 0.0165 | 1.) eATT I A== BEaT- 8/45, 2.) sfantig T
fravs BeaT- 8/45, 3.) Toaftig T A== Bear-
8/45, 4.) TN\ I H=ws fFEAT- 8/45, 5.)
ATAI g O ==z ZeaT- 8/45, 6.) gTATT Ot
=g fGear- 1/9
30.0 | 939.0 | &¥&KEr | qEAm 0.2122 | TST. HLHT
31.0 | 938.0 sft F 0.0099 | 1.) THEAT wfer AT fewT- quf S
32.0 | 937.0 | &¥&KEr | v 0.0131 | TIST. HLHT
33.0 | 942.0 sty F 0.001 | 1.) &refter T wreT BwA- b
340 | 267.0 fsft F 0.0295 | 1.) Farsfii 1= seafig e 7/48, 2.) stz
T FHATg [edT- 41/240, 3.) HHEE T FHATHE
feT- 41/240, 4.) W= I F=wAa RBer-
697/5520, 5.) TSFHTT T Axfag BeT- 41/920,
6.) AT T FHTHg fgeaT- 41/240, 7.) gHAEE
T FHATHE oedT- 41/240
35.0 | 268.0 LKl Fo 0.048 | 1.) THE=E T A7ad [Z&dT- 1/3 , 2.) FATT [ 93
fear- 1/3 |, 3.) qXer=== I =vad f@ed1- 1/3
36.0 | 312.0 LEil Fo 0.0116 | 1.) THer=w T J=ad Zeal- 1/3 , 2.) FATT [T A7
Bea- 1/3 |, 3.) qXer=== I =vad fZed1- 1/3
37.0 | 205.0 LEil Fo 0.001 | 1.) UgHEE T Joaw FEAT- 1/8, 2.) Teaatdg T
HaT|T fBF - 1/6, 3.) Soae T "arEt Zear- 1/8,
4.) AT T HATHT [BEAT- 7/24, 5.) ATHRE T
HarT GeT- 7/24
A ETRT | 1.4315

[FFTeT . 300102 H1.H. T -TH-hEEHTOTTHT (THATSHITH)/5/2025-31/3 9. 7= T /HT-1I/FT=T]

ST HTeA, & TRATSHET g, At

MINISTRY OF RAILWAYS

(West Central Railway)

NOTIFICATION

Kota, the 22nd April, 2026

S.0. 2079(E).— Whereas, by the notification of the Government of India in the Ministry of Railways (West
Central Railway), number 4779.S.0. 4930(E) dated 29th OCTOBER, 2025 published in the Gazette of India,
Extraordinary, Part I, Section 3, Sub-Section (ii), dated the 29th OCTOBER, 2025and issued under the sub-section(1)
of section 20A of the Railways Act, 1989 (24 of 1989) and the Railways (Amendment) ACT, 2008 (No. 11 of 2008)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the schedule annexed to the said notification for execution, maintenance management and operation of a Special Railway
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Project namely, Kota — Mathura section in BHARATPUR District Construction of Road Over Bridge on LC No. 231
Project in BHARATPUR District in the State of Rajasthan;

And whereas, the substance of the said notification has been published in the daily local newspapers namely,
"THE INDIAN EXPRESS" (English), dated the 8th of November, 2025 and "DAINIK BHASKAR" (Hindi) dated the
8th of November, 2025 under the sub-section (4) of section 20A of the said Act;

And whereas, no objections were received by the Competent Authority;

And whereas, in pursuance of sub-section (1) of section 20E of the said Act, the Competent Authority has
submitted its report to the Central Government.

Now therefore, upon receipt of the report of the Central Authority and in exercise of the powers conferred by
sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the
schedule annexed hereto shall be acquired for the aforesaid purpose.

And further, in pursuance of sub-section (2) of Section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the schedule annexed hereto
shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquire with or without structure falling within, for the Special Railway
Project Namely: Kota — Mathura section, Construction of Road Over Bridge on LC No. 231 in District
Bharatpur in the State of RAJASTHAN.

District :

Taluka :

State : Bharatpur

Uchchain

Rajasthan

Village: BahraRekhpura

S. No.

Survey No.

Type of Land

Nature of
Land

Area of the
Land (Hec.)

Name of Landowner/ Interested Person

91

Private

Agriculture

0.0054

1.) Jugal Singh son of Chimman share - 1/24,
2.) Jawar Singh son of Vrindavan share - 1/20,
3.) Tejveer Singh son of Niranjan Singh share -
1/40, 4.) Darb Singh son of Vrindavan share -
1/20, 5.) Damodar son of Chimman share -
1/24, 6) Dara Singh son of Chimman share -
1/24,7.) Nahar Singh son of Vrindavan share -
1/20, 8.) Nirpat Singh son of Chimman share -
1/24, 9.) Puran Singh son of Chimman share -
1/24, 10.) Parsadi son of Nanaga share - 1/2,
11)BalRam son of Niranjan Singh share - 1/40,
12.) Mahendra Singh son of Chimman Share -
1/24, 13.) Ramvati daughter of Vrindavan
Share - 1/20

90

Private

Agriculture

0.0161

1.) Ghamandi son of Sampat share - 1/4, 2.)
Jugal Singh son of Chimman Singh share -
1/12, 3.) Jaipal Singh son of Girdhar share -
1/28, 4.) Toshpal Singh son of Girdhar share -
1/28, 5.) Damodar Singh son of Chimman
Singh share- 1/12,6.)Dara Singh son of Girdhar
share- 1/28 7.) Puran Singh son of Chimman
Singh share - 1/12, 8.) Mahadevi wife of Dara
Singh share - 1/4, 9.) Maharaj Singh son of
Girdhar share - 1/28, 10.) Rajpal Singh son of
Girdhar share - 1/28, 11.) Sufedi wife of Late.
Girdhar Share - 1/28, 12.) Sumitra Putri Girdhar
Share - 1/28

258

Private

Agriculture

0.0454

1.) Kumarpal son of Harcharan share- 1/8, 2.)
Devi Singh son of Harcharan share- 1/8, 3.)
Bholu son of Brijlal share- 1/4, 4.) Roshanlal
son of Mishrilal share- 1/4, 5.) Sahab Singh son
of Harmukh share- 1/4
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S. No.

Survey No.

Type of Land

Nature of
Land

Area of the
Land (Hec.)

Name of Landowner/ Interested Person

261

Private

Agriculture

0.0456

1.) Jugal Singh son of Chimman share- 1/24,2.)
Jawar Singh son of Vrindavan share- 1/20, 3.)
Tejveer Singh son of Niranjan Singh share-
1/40, 4.) Darb Singh son of Vrindavan share-
1/20, 5.) Damodar son of Chimman share- 1/24,
6.) Dara Singh son of Chimman share- 1/24, 7.)
Nahar Singh son of Vrindavan share- 1/20, 8.)
Nirpat Singh son of Chimman share- 1/24, 9.)
Puran Singh son of Chimman share- 1/24, 10.)
Parsadi son of Nanaga share- 1/2, 11)Balaram
son of Niranjan Singh share- 1/40, 12.)
Mabhendra Singh son of Chimman Share- 1/24,
13.) Ramvati Putri Vrindavan Share- 1/20

262

Private

Agriculture

0.0188

1.) Kumarpal son of Harcharan share- 1/6, 2.)
Devisingh son of Harcharan share- 1/6, 3.)
Bholu son of Brijlal share- 1/3, 4.) Roshanlal
son of Mishrilal share- 1/3

265

Private

Agriculture

0.0362

1.) Ghamandi son of Sampat share- 1/5, 2.)
Jaipal Singh son of Girdhar share- 1/35, 3.)
Jaiveer son of Teja share- 1/10, 4.) Toshpal
Singh son of Girdhar share- 1/35, 5.) Devendra
son of Chob Singh share- 1/15, 6) Dara Singh
son of Girdhar share- 1/35, 7.) Puran son of
Sampat share- 1/5, 8.) Bhagat Singh son of
Rambhans share- 1/15, 9.) Maharaj Singh son of
Girdhar share- 1/35, 10.) Mahavir putri Teja
share- 1/10, 11.) Raghuvir son of Ramhans
Singh share- 1/15, 12) Rajpal Singh son of
Girdhar share- 1/35, 13.) Sufedi wife late.
Girdhar Share- 1/35, 14.) Sumitra Putri Girdhar
Share- 1/35

254

Private

Agriculture

0.0797

1.) Poonamdevi wife of Lokendra part- full

257

Private

Agriculture

0.0165

1.) Amarchand son of Ramswarup share- 1/6,
2.) Jugal Singh son of Chimman share- 1/18, 3.)
Damodar son of Chimman share- 1/18, 4.) Dara
Singh son of Chimman share- 1/18, 5.) Nirpat
Singh son of Chimman share- 1/18, 6) Puran
Singh son of Chimman share- 1/18, 7.)
Brijendra son of Ramswarup share- 1/6, 8.)
Mahendra Singh son of Chimman share- 1/18,
9.) Laxman son of Radhe share- 1/3

112

Government

Road

0.1966

State Government.

10

230

Private

Agriculture

0.0463

1.) Nanak son of Manohari share- 7/9, 2.) Vijay
Singh son of Nathhi share- 1/18, 3.) Shri Ram
son of Nathhi share- 1/18, 4.) Shivdei wife
Nathhi share- 1/18, 5.) Sarmanlal son of Nathhi
share- 1/18.

11

231

Private

Agriculture

0.0515

1.) Gutyari son of Srichand share- 4/45, 2.)
Jeevan Singh son of Srichand share- 4/45, 3.)
Padam Singh son of Ballabh share- 1/16, 4.)
Baldev Singh son of Mawasi share- 1/12, 5.)
Ballabh son of Mavasi- 1/16, 6) Bhagwan
Singh son of Mawasi share- 7/48, 7.) Mansingh
son of Mawasi share- 7/48, 8.) Rajaram son of
Srichand share- 4/45, 9.) Vijendra Singh son of
Srichand share- 4/45, 10.) Shyamveer Singh
son of Shrichand share- 4/45, 11.) Harpyari
wife of Srichand share- 1/18.
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S.No. | Survey No. | Type of Land N Q;f::‘:i of ﬁ:‘sg ?{I ::l:) Name of Landowner/ Interested Person
12 229 Private Agriculture 0.0357 é())mlgilertle Singh son of Muli Singh Share-
13 225 Private Agriculture 0.0392 | 1) Jaipali Patni Leela Part- Full
1.) Kripal Singh son of Ramcharan share- 1/4,
14 13 Private Agriculture 0.0488 2.) Girraj Singh son of Ramcharan share- 1/4,

3.) Thansingh son of Ramcharan share- 1/4, 4.)
Siyaram son of Ramcharan share- 1/4

1.) Kapoorchand son of Niroti share- 1/2, 2.)

15 212 Private Agriculture 0.0334 Chando wife of Nirofi share- 1/2

1.) Ghamandi son of Sampat share- 1/4, 2.)
Jaipal Singh son of Girdhar share- 1/28, 3.)
Toshpal Singh son of Girdhar share- 1/28, 4.)
Thansingh son of Karan Singh share- 1/10, 5.)
Dara Singh son of Girdhar share- 1/28, 6) Puran
Singh son of Karan Singh share- 1/10, 7.)
16 211 Private Agriculture 0.0506 | Maharaj Singh son of Girdhar share- 1/28, 8.)
Mahaviri daughter of Karan Singh share- 1/10,
9.) Rajpal Singh son of Girdhar share- 1/28,
10.) Sher Singh son of Karan Singh share- 1/10,
11.) Sunita wife of Satish share- 1/10,12)
Sufedi Wife of Late. Girdhar Share- 1/28, 13.)
Sumitra Putri Girdhar Share- 1/28

1.) Padamsingh son of Ballabh share- 1/8, 2.)
Baldev Singh son of Mawasi share- 1/6, 3.)
17 206 Private Agriculture 0.0215 | Ballabh son of Mawasi share- 1/8, 4.) Bhagwan
Singh son of Mawasi share- 7/24, 5.) Mansingh
son of Mawasi share- 7/24.

1.) Anita daughter of Narayan Singh share-
1/84, 2.) Asha daughter of Narayan Singh
share- 1/84, 3.) Golodevi wife of Chetram
share- 1/6, 4.) Govind Singh son of Mulchand
share- 1/12, 5.) Tarachand son of Mulchand
share- 1/12, 6) Than Singh son of Narayan
18 224 Private Agriculture 0.0272 | Singh Share- 5/28, 7.) Nekram son of Mulchand
Share- 1/12, 8.) Naba. Lajja wife Narayan
Singh share- 1/84, 9.) Meera daughter of
Narayan Singh share- 1/84, 10.) Radha
daughter of Narayan Singh share- 1/84, 11.)
Laxmi daughter of Narayan Singh share- 1/84,
12.) Hari Singh son of Prahlad share- 1/3

1.) Ashok Kumar son of Tota singh Part-

19 954 Private Agriculture 0.0133

Complete

1.) Chhitar son of Ramsharan share- 1/3, 2.)
20 952 Private Agriculture 0.0109 | Jiler Singh son of Ramsharan share- 1/3, 3.)

Veeri son of Ramsharan share- 1/3

1.) Lilapat son of Chob Singh share- 1/3, 2.)

21 951 Private Agriculture 0.0097 | Sundar Singh son of Chob Singh share- 1/3, 3.)
Hemant son of Chob Singh share- 1/3
22 950 Private Agriculture 0.0135 1.) Satish son of Panna Part- Complete

Devisahaya son of Mr. Amar Hissa - Purna Jati
- Brahmin Sa. Body Accountant (Measles No.

23 943 Private Agriculture 0.0079 | 1000, 998, 999 without residence) Baroda
Rajasthan Regional Rural Bank Branch
Uchhain

1.) Kela alias Khaima son of Mukhtyar share-
1/3, 2.) Gayatri daughter of Lalaram share-
1/15, 3.) Chandan alias Chandrabhan son of
Mukhtyar share- 1/3, 4.) Dara Singh son of

24 277 Private Agriculture 0.0037
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Lalaram share- 1/15, 5.)Nahar Singh son of
Lalaram share- 1/15 6.) Poonam daughter of
Lalaram share- 1/15, 7.) Lakshmi wife of
Lalaram share- 1/15

25

279

Private

Agriculture

0.0168

1.) Anguri wife of late. Bhav Singh share-
1/225, 2.) Ajay Singh Dattak son of Nathhi
share- 1/5, 3.) Amarchand son of Ramswarup
share- 1/10, 4.) Kamlesh Kumari daughter of
Bhav Singh share- 1/225,5.) Kirodi son of
Gyasi share-1/25,6.)Gita putri Bhav Singh
share. Share- 1/225, 7.) Govindi daughter of
Bhav Singh Share- 1/225, 8.) Charna son of
Gyasi Share- 1/25, 9.) Jugal Singh son of
Chimman Share- 1/30, 10.) Thansingh son of
Bhav Singh Share- 1/225, 11.) Damodar son of
Chimman Share- 1/30. 12.) Dara Singh son of
Chimman share- 1/30, 13.) Dharm Singh son of
Kunja share- 1/15, 14.) Nirpat Singh son of
Chimman share- 1/30, 15.) Padam Singh son of
Ballabh share- 1/15, 16.) Puran Singh son of
Chimman share- 1/30) 17.)Brijendra Son of
Ramswarup share- 1/10, 18.) Ballabh son of
Mawasi share- 1/60, 19.) Bhagwan Singh son
of Mawasi share- 1/60, 20.) Muli son of Gyasi
share- 1/25, 21.) Mahendra Singh son of
Chimman share- 1/30, 22) Maharaj Singh son
of Bhav singh share. 1/225, 23.) Mansingh son
of Mawasi share- 1/60, 24.) Mithlesh daughter
of Bhavsingh share- 1/225, 25.) Rameshchand
son of Bhavsingh share- 1/225, 26.) Rajaram
son of Bhav Singh share- 1/225, 27) Ramhet
son of Gyasi share-1/25, 28.) Valdev son of
Mawasi share- 1/60°

26

278

Private

Agriculture

0.0145

1.) Amit son of Horilal share- 1/560, 2.)
Kamlesh daughter of Jagdish Prasad share-
1/112, 3.) Kartar son of Kehari share- 1/16, 4.)
Jugal Singh son of Chimman share- 1/24, 5.)
Tejo wife of kehari share- 1/16. 6.)Than singh
son of Harmukh share- 1/8, 7.) Devendra son
of Horilal share- 1/560, 8.) Damodar Singh son
of Chimman share- 1/24, 9.) Dara Singh son of
Chimman share- 1/24, 10.) Nirpat Singh son of
Chimman share- 1/24, 11) Puran Singh son of
Chimman share. 1/24, 12.) Preeti daughter of
Horilal Share- 1/560, 13.) Muftlal son of
Jagdish Prasad Share- 1/112, 14.) Mahendra
Singh son of Chimman Share- 1/24, 15.)
Motilal son of Shivlal Share- 1/8, 16.) Rakesh
son of Jagdish Prasad share- 1/112, 17.) Rajveer
Singh son of Jagdish Prasad share- 1/112, 18.)
Ramcharan son of Shivlal share- 1/8, 19.)
Roshni daughter of Horilal share- 1/560, 20.)
Laxmi daughter of Horilal share- 1/560, 21.)
Vijay Singh son of Kehari share- 1/16, 22.)
Vimlesh daughter of Jagdish Prasad share-
1/112, 23.) Sujan Singh son of Harmukh share-
1/8, 24.) Sufedi wife Jagdish Prasad share-
1/112.

27

281

Private

Agriculture

0.0391

1.) Padam Singh son of Vallabh share- 1/8, 2.)
Baldev Singh son of Mavaasi share- 1/6, 3.)




[T &% 3(ii)]

HILT =T TSI AT

11

S. No.

Survey No.

Type of Land

Nature of
Land

Area of the
Land (Hec.)

Name of Landowner/ Interested Person

Vallabh son of Mavaasi share- 1/8, 4.)
Bhagwan Singh son of Mavaasi share- 7/24, 5.)
Man Singh son of Mavaasi share- 7/24

28

280

Private

Agriculture

0.1448

1.) Ghamandi son of Sampat share- 1/5, 2.)
Jaipal Singh son of Girdhar share- 1/35, 3.)
Jaiveer son of Teja share- 1/10, 4.) Toshpal
Singh son of Girdhar share- 1/35, 5.) Devendra
son of Chob Singh share- 1/15, 6) Dara Singh
son of Girdhar share-1/35, 7.) Puran son of
Sampat share- 1/5, 8.) Bhagat Singh son of
Rambhans share- 1/15, 9.) Maharaj Singh son of
Girdhar share- 1/35, 10.) Mahavir putri Teja
share- 1/10, 11.) Raghuvir son of Ramhans
Singh share- 1/15, 12) Rajpal Singh son
Girdhar share- 1/35, 13.) Sufedi wife late.
Girdhar Share- 1/35, 14.) Sumitra Putri Girdhar
Share- 1/35

29

282

Private

Agriculture

0.0165

1.) Gutyari son of Srichand share- 8/45, 2.)
Jeevan Singh son of Srichand share- 8/45, 3.)
Brijedra Singh son of Srichand share- 8/45, 4.)
Rajaram son of Srichand share- 8/45, 5.)
Shyamveer Singh son of Srichand share- 8/45,
6) Harpyari wife of Srichand share - 1/9.

30

939

Government

Rasta

0.2122

State Government.

31

938

Private

Agriculture

0.0099

1.) Poonamdevi wife of Lokendra part- full.

32

937

Government

Rasta

0.0131

State Government.

33

942

Private

Agriculture

0.0010

1.) Satish SON OF Panna Part- Complete

34

267

Private

Agriculture

0.0295

1.) Khuvendra Singh son of Ajay Singh share-
7/48, 2.) Jai Singh son of Kamal Singh share-
41/240, 3.) Bhim Singh son of Kamal Singh
share- 41/240, 4.) Mahendra son of Chimman
share- 697/5520, 5.) Rajkumar son of Sher
Singh share- 41/920, 6.) Subhash son of Kamal
Singh share- 41/240, 7.) Hukam Singh son of
Kamal Singh share- 41/240.

35

268

Private

Agriculture

0.0480

1.) Ramesh Chand son of Chandan share- 1/3,
2.) Subhash son of Chandan share- 1/3, 3.)
Sureshchand son of Chandan share- 1/3

36

312

Private

Agriculture

0.0116

1.) Ramesh Chand son of Chandan share- 1/3,
2.) Subhash son of Chandan share- 1/3, 3.)
Sureshchand putra Chandan share- 1/3

37

205

Private

Agriculture

0.0010

1.) Padam Singh son of Ballabh share- 1/8, 2.)
Baldev Singh son of Mavasi share- 1/6, 3.)
Ballabh son of Mavasi share- 1/8, 4.) Bhagwan
Singh son of Mavasi share- 7/24, 5.) Man Singh
son of Mavasi share- 7/24

Total area

1.4315
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